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Title: Papers laid on the Table by Ministers/members
THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI BANDARU DATTATREYA): Madam, I beg to lay on the Table:-

(1 (@ A copy of the Annual Report (Hindi and English versions) of
the Central Board for Workers Education, Nagpur, for the
year 2012-2013, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Board for
Workers Education, Magpur, for the year 2012-2013.

(2)  Statement (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (1) above.
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(3) A copy each of the following Notifications (Hindi and English versions) under sub-section (2) of Section 7 of the Employees' Provident Fund and
Miscellaneous Provisions Act, 1952:-

(i) The Employees' Pension (Second Amendment) Scheme, 2014 published in Notification No. G.S.R. 593(E) in Gazette of India dated 19t
August, 2014.

(i) The Employees' Provident Funds (Amendment) Scheme, 2014 published in Notification No. G.S.R. 608(E) in Gazette of India dated 22"
August, 2014.

(i) The Employees' Pension (Amendment) Scheme, 2014 published in Notification No. G.S.R. 609(E) in Gazette of India dated 22"d
August, 2014.

(iv) The Employees' Deposit-Linked Insurance (Amendment) Scheme, 2014 published in Notification No. G.S.R. 610(E) in Gazette of India
dated 22"d August, 2014.

(4) A copy of the Notification No. G.S.R. 689(E) (Hindi and English versions) published in Gazette of India dated 25" September, 2014, containing

corrigendum to the Notification No. G.S.R. 320(E) dated 6" May, 2014 issued under the Employees' Provident Fund and Miscellaneous Provisions
Act, 1952.
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THE MINISTER OF STATE OF THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI DHARMENDRA PRADHAN): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions)
of the Rajiv Gandhi Institute of Petroleum Technology,
Rae Bareli, for the year 2013-2014, alongwith Audited
Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Rajiv Gandhi Institute
of Petroleum Technology, Rae Bareli, for the year 2013-
2014.
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(2) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-

(i)  Review by the Government of the working of the
Balmer Lawrie Investments Limited, Kolkata, for the
year 2013-2014.

(i)  Annual Report of the Balmer Lawrie Investments
Limited, Kolkata, for the year 2013-2014, alongwith
Audited Accounts and comments of the Comptroller
and Auditor General thereon.
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FTol AIcrT 3 IS Al aen F3urd sqgrerr & s it (off Rovy 2a ) @ ot A&, § zmor T iz wfersr (Rt afie faformer) aftiform, 1957 &t et 28
6t ueman(1) ¥ arela Prarferfaa affryaonal &t vao-va yfer (fodt aem s@sht sizasur) 3w ucer uz 33w & :-

(1) amnfer. 630 (ar) ot 1 Rrawaz, 2014 A5 smea A 2rore] 3 yeprfdnT gu & aen B grr e i xferr (R s fsreron) aftfre, 1957 &t gt gzt 3
wferuer zgieer foe &)



(2) anrfr. 631 (ar) ot 1 Rrasaz, 2014 & smea & s 3 g gu & den Berd grr xel s xaférst (o sie [fsreen) siftfsre, 1957 & diadt sope o
it oo fiou 3|

(3) =forat e (rr Hehuet) foremr, 2014 it 8 srvdaz, 2014 & sa & e # sfieEen 2w ok 710 (1) 3 oo gu g,
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